61 TEM NO. 16 COURT NO. 12 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.)...... CRLMP No(s).
3384/ 2017
(Arising out of inpugned final judgnent and order dated 18/07/2016
in CRLA  No. 613/ 1983 passed by t he Hi gh Court 0] Judi cature
Al | ahabad)
STATE OF U. P. Petitioner(s)
VERSUS
NET RAM Respondent ( s)
(Wth appln. (s) for c/delay in filing SLP & exenption fromfiling
oT

Date : 27/02/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR, JUSTI CE ADARSH KUVMAR GCEL
HON&#39; BLE MR. JUSTI CE UDAY UMESH LALIT
For Petitioner(s) M. Rajiv Yadav, Adv.
Ms. Pallavi Pratap, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

Del ay condoned.

Leave granted.
(Madhu Bal a) (Veena Kher a)
Court Master Court Master

at



